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The Parliamentary Secretary to
the Minister of Railways and Trans-
port (Shri Shahnawaz Khan): (a) The
bridge in question developed longitu-
dinal cracks in the crown of arch and a
“speed restriction was imposed from
31-3-1951 to I-7-1955.

(b) About Rs. 2,500/- per annum.

() Construction of a new bridge was
not considered necessary as the cracks were
only in the two land arches which had
been clamped in 1944 and 1946. These
arches have now been rebuilt and the work

completed on 2-7-1955.
Registration in Employment
Exchanges

*1894. Shri M. Islamuddin : Wil
the Minister of Labour be pleased to
refer to the reply given to Started Question
No. 1437 on the 318t March, 1954 and
state:

(a) whether it is a fact that recruit-
ment to posts in Central Government
establishments in Bihar is made from
al:nm:gsdt _t:ll]e tl?ndil%m:sl who Eu: re-
gistered wi e Employment Exchanges
and those who apply direct ; and

(b) if so, whether there is any pro-
posal to bring it on par with the other
States where all the vacancies are compul-
sorily notified fo the Employment -
changes ?

The Minister of Labour (Shri Khandu-
bhai Desai): Ea) No. The procedure
described in reply to part (¢) Starred

+ Question No. 1437 with regard to filling
of vacancies in ntral Government es-
tablishments applies to such vacancies
in Bihar also. All Central Government
vacancies in Bihar which are filled other-
wise than through the Union Public
Service Commission or open competitive
examinations are notified to and filled
through the Employment Exchanges. Di-
rect recruitment is permissible only when
the Exchanges have no suitable candidates
to supply.

(b) Does not arise.

Mayurbhan] Light Railway

*1895. Shri Subodh Hasda: Will the
Minister of Railways be pleased to
state:

(a) whether Government have re-
ceived recently a representation for the

le of Orissa for the improvement

- of the Mayurbhanj Light Railway;

(b) if so the action taken in the matter;
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(c) whether there is any proposal to
convert it into broad gauge line ?

The Parlamentary Seu-m_lz to
the Minister of Railways and rans
port (Shri Shahnawaz Ehu) t (8) Ree

resentation, dated 21-4-54, was received

m the Chairman and the Councillo s
of Baripada Munic:il-.un!ia;,e stre sing the
necessity of converting LAITOW gauge
line into broad gauge.

(b) The representationists were advised
that the question of conversion into broad
?ugc was examined in 1950 but was not

ound to be financially justfied,

() The question of conversion of the
line into b gauge along with the case
of all other, narrow gauge lines is again
being looked into.
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